
 
IN THE NATIONAL GREEN TRIBUNAL  

PRINCIPAL BENCH, NEW DELHI  
I.A. NO. __________OF 2025  

IN  
ORIGINAL APPLICATION NO. 739 OF 2024  

 
IN THE MATTER OF:  

ROSHAN JOSHI         …APPLICANT  

VERSUS  

STATE OF UTTARAKHAND & ORS.                 …RESPONDENTS  
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S.NO. PARTICULARS PAGE NO. 

1. REPLY ON BEHALF OF RESPONDENT NO. 6 

(INDIAN OIL CORPORATION LTD) TO THE 

AD-INTERIM EX-PARTE STAY APPLICATION 

FILED BY THE APPLICANT ALONGWITH THE 

AFFIDAVIT 
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DATE: 

 

 

          FILED BY 

 

 

   MRS. PRIYA PURI 

  (ADVOCATE FOR THE  

RESPONDENT NO.6) 
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NEW DELHI  

03.04.2026
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